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Ref No : TMICC36B13CC6238 Print date: 21-12-2021
Page No. 1
FORM: 12
MUTATION REGISTER COPY
Rule 46
(See para 41)
District | Bangalore | Transaction | 2004-2005 | Sources | Government
| Urban year : order
Taluk ‘_LBangalore M.R. No. 40 Types of change Land conversion
' East
Hobli Varthur *Approved* Type of possession By conversion
of land
Village | Haraluru No. ALN(E) SR 354/04-05, date:
29-12-2004
l (Area in acre and gunta)

Survey No. Land conversion sought by  Extent Signature
affected and of
Hissa No. verifying

Officer/

Remarks
159/*/* H. Ramaiah Reddy, son of 1.09.00.00

Hanuma Reddy

Details of Mutation Order: As per the order No. ALN(E) SR. 354/04-05 dated 29-
12-2004 of the Office Special Deputy Commissioner the land of survey number
noted in the margin has been converted from Agricultural to residential purpose in
favour of Ramaiah Reddy, hence entries made.

In Survey No.159, 1.09 Acre/ gunta.

Sd/- V.A., Bellandur Circle,

V.A. Remarks: As per the Order of Land conversion of the Special Deputy
Commissioner, Mutation may be approved.

 Order: Approved.

Sd/- R.1. Panattur Circle.

Sd/-

---------------------------------------- Hobli:Varthur,
Camp: Bangalore (East)
Mutation order date: 15-03-2005
Certified copy.
(Dated: 21.12.2021, Amount: Rs.25.00)
Note For all transactions of change of possession, Sd/-

- sketch is necessary.

{/Trenslated by me from Kannada language to Frglish/

Revenue Inspector,

Village Accountant.

; AN —

AVINASBH.

Trenslator
No 11, 7 Block,
K.P. West,
BANGALORE-560020




Ref No : TMICC36B13CC5A85

Print date: 21-12-2021

FORM : 12
MUTATION REGISTER COPY
Rule 46
{See para 41)
Bangalore Transaction | 2003-2004 Sources Sab . ]
[ Urban year | Registrar
 District l Registration
Taluk | Bangalore | M.R.No.57. | Types | By Notice
East of
change
Hobli Varthur **Rejected** Type of possession | Sale deed No. 24379/
2003-04
“Village | Haraluru Dated 03-03-2004
(Area in acre and gunta)
{ Sy. No. | Right Extent Right claimed Extent | Signature of
and changed by by checking
Hissa Officer/
No. Remarks
affected
159/*/* | H. Ramaiah | 0.30.00.00 | E. Muralidhar, | 0.30.00.0 |
Reddy, S/o. S/o. E. 0
Hanuma Subbanna
Reddy
| :
Details of Mutation Order: As per Reg. N0.24379/03-04 dated 03.03.2004 from H.
Ramaiah Reddy, son of late Hanuma Reddy of Harluru village sold in favour of E.
Subbanna accordingly katha is entered In Sy. No.159, 0.30 G.
Remarks of V.A. Form No-1 was published and there were no objections. RTC tallies.
The Purchaser has not produced the documents that he is the agriculturist, hence
may be rejected.
Order: Rejected. Sd/- R.1., Panatturu circle.
Camp: Bangalore (East) Sd/-
Mutation order date: 07-07-2004 Revenue Inspector,
Hobli:Varthur. .
Certified copy.
(Dated: 21.12.2021, Amount: Rs. 25.00) Sd/-

/ Translated from Kannada language to Engiish/

Note: For all transactions of change of possession sketch is necessa?fy,

Viilage Accountant.

Ho 11,V Block,
K.P. West,
AT i.(}RE-‘»ﬁOﬂ?ﬂ




